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Variation in Drug Prices

1368. DR. JOSEPH LEON D'SOU-
ZA: Will th, Minister of CHEMI-
CALS AND FERTILIZERS be pleas-
ed to state:

(a) what are the reasons for large
variation in the price of Proxyvon
capsules and Sudhinol Compound and
what are the approved price; and the
sale prices of the two products;

(b) whether it is a fact that Buta
Proxyvon and Spasmoproxyvon are
also being sold at very high prices
and if so, what are the approved
prices, sales prices and sales tumn-
over of these products during the last
three years, year-wise; and

(c) who are the manufacturers of
these products and what are their
invesmtents profits and sales during
the last three years, year-wise, com-
pany wise?

THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI VASANT
SATHE); (a) Proxyvon capsules
and Sudhinol-N-Compound differ
both in composition and pack size.
Hence, the prices of the two products
are non comparable. There is no ap-
proved price fo, Proxyvon Capsules.
The sales price of 6's pack of Proxy-
von Capsules is Rs. 4.68 as per Indian
Pharmaceutical Guide, 1983. The ap-
proved price of 10' pack of Subhinol-
N-Compound is Rs. 5.48 exclusive of
excise duty. Th, sale price thereof
as per Indian Pharmaceutical Guide
is Rs. 6.43 inclusive of excise duty.

(b) M/s. Panama Industries & La-
boratories., manufacturers of Buta
Proxyvon and Spasmoproxyvon have
not applied for price approvals for
these products. A Show Cause Notice
has been issued to the company
along with directions to submit their
application for price fixation for their
products in accordance with the pro-
visions of Dru,§s (Pricey Control)
Order, 1979.

(c) M/s. Ranbaxy are the manu-
facturers of Sudhinon-N-compound.
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Details of M/s. Ranbaxy are given
jn reply to Rajya Sabha Unstarred
Question Dy. No. 1341 for 6-8-1984.
The investment in. fixed assets of this
company during the year 1982 was
Rs. 590.94 lakhs. Similar information
to the extent available from M/s.
Panama Industries & Laboratories
who are manufacturing Buta Proxy-
von and Spasmoproxyvon is being
collected and would be laid on the
Table of the House.

Pakistan media coverage of Punjab
Eventg

1-369. SHRI B. SATYANARAYAN
REDDY:

SHRI HUKMDEO NARA-
YAN YADAYV;

SHRI. BIR BHADRA PRA-
TAP SINGH:

SHRI SURAJ PRASAD:

WiH the Minister of INFORMA-
TION AND BROADCASTING be
pleased to refer to the answer to Star-
red Question 12 given in Rajya Sabha
on the 23rd July, 1984 and state:

(a) whether the attention of the
Government of Pakistan was drawn
to the official media coverage in that
country including Television of the
event; in Punjab and other anti-
India and hostile propaganda; and

(b) if so, what was th, reaction of
the Government of Pakistan and what
steps were agreed to be taken to stop
hostile propaganda in future?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI H. K. L.
BHAGAT): (a) Yes, Sir.

(b) The Pakistan side claimed that
they had covered the matter on the
basis of report; from reputed news
agencies. This is not however, borne
out since what was projected through
the selective use of the foot-age from
foreign TV agencies, was only a one-
sided and distorted picture.
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To improve things in future an un-
derstanding was arrived that:

(1) there wa, need to give posi-
tive projection through Radio and
TV in both th, countries. Officials
of the two countries could meet
every three months and review the
coverage.

(2) Radio correspondents of the
two countries b, exchanged.

(3) Radio and Television Pro-
grammes of the two countries be
regularly exchanged.
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Making payment of Telephone Bills
in instalments

1371. SHRI J. P. GOYAL: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) whether it ig a fact that tele-
phones of subscribers who request the
telephone department, Delhi to allow
them to pay their telephone bills in
instalments in case the department



